NATIONAL COMPANY LAW TRIBUNAL 2

SINGLE BENCH 7\)
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI

NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM
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MA/333/2018 in CP/64/1B/2018 27
ORDER

Matter is called. There is no representation on behalf of the Applicant. Liquidator
present. It appears that the Applicant is not interested to pursue the matter. The

Application stands dismissed in default.

(CH. MOHD SHARIEF TARIQ)
MEMBER (JUDICIAL)
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